
 333  Corr,  Statt,  to  USQ
 763  DT  13,4  84,

 STATEMENT  CANECTING  THE  REPLY
 TO  SUPPLEMENTARIES  ON  STARRED

 QUESTIONS  NO.  763  DATED
 23  APRIL,  1984,

 THE  DEPUTY  MINISTER  IN  THE
 DEPARTMENT  OF  SPORTS,  IN  THE
 MINISTRY  OF  WORKS  AND  HOUSING
 AND  IN  THE  DEPARTMENT  OF
 PARLIAMENTARY  AFFAIRS  (SHRI
 MALLIKARJUN)  :  On  going  through  the
 procecdings  of  tue  Lok  Sabha  relating  to
 started  Question  No.  763.  dated  23rd  April,
 1984  asked  by  Smt.  Jayanti  Patnik  regarding
 Special  assistgnce  to  States  to  provide  drink-
 ing  water  facilities  in  drought  prone  districts,
 itis  seen  that  there  are  certain  typogra-
 phical  errors  in  statistics  given  by  me  while
 answering  the  questions.  These  appear  to
 have  arisen  duc  to  mishearing  or  errors  in
 transcription.  I  crave  the  indulgence  of
 the  Members  to  make  the  following  correc-
 tions  to  the  replies  given  to  the  suppiemen-
 taries  to  the  above  question  :-

 (A)  Page  No.  20307  of  the  proceedings

 (i)  The  member  of  problem  villages
 identified  in  Orissa  in  1980  should  be  23  616.0
 and  not  23,660,

 (ii)  The  amount  of  Rs.1,8  crores  appro-
 ved  for  the  Govt.  of  Orissa  as  Central
 assistance  under  Drought  Relief  Programme.
 relates  to  1982-83  and  not  1980-81.

 (iii)  The  amount  of  drought  relief  assis-
 tance  given  in  1983-84  was  Rs,  3,47,50,000
 and  not  Rs,  3,45,50,000,

 (B)  Page  20308  of  the  proceedings

 Reference  to  the  years  io  which  3,255
 tubewells  were  to  be  sunk  in  Orissa  under
 drought  re  ief  programme  should  be  1982-83
 and  not  1980-81.

 (९)  Page  20311  of  the  proceedings

 The  assistance  given  to  the  State  of
 Orissa  under  the  Incentive  Scheme  for
 Rural  Water  Supply  during  1983-84  may  be
 read  as  Rs.  450  lakhs  instead  of  Rs.  450
 Crores,
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 2,  I  regret  the  discrepancies  which  have
 crept  in  the  proceedings  relating  to  supple-
 mentaries.

 BUSINESS  ADVISORY  COMMITTEE

 Sixty  Sixth  Report

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS,  SPORTS  AND  WORKS
 AND  HOUSING  (SHRI  BUTA  SINGH):
 I  beg  to  move  :

 *'That  this  House  do  agree  with  the
 य  Sixty-sixth  Report  of  the  Business

 Advisory  Committee  presented  to
 the  House  on  the  17th  August,
 1984,"

 (Interruptions.)

 SHRI  KAMALNATH  JHA  :**

 (Iaterruptions)**

 MR.  SPEAKER  :  I  have  not  allowed
 him.  I  have  not  allowed  anything,

 (Interruptions)**

 MR.  SPEAKER:  I  am  not  allowing
 anything.

 (Interruptions)*

 MR,  SPEAKER  :  ।  have  not  allowed  any-
 body.

 (Interruptions)*

 MR.  SPEAKER  :  Dr.  “Subramaniam

 Swamy.

 DR.  SUBRAMANIAM  SWAMY
 (Bombay-North  East)  :  I  be  to  move  :

 “that  in  the  Motion,

 ADD  at  the  end—

 **  Not  recorded.


